ITEM NO.62 COURT NO.11 SECTION IV-B

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

SPECIAL LEAVE PETITION (CIVIL) Diary No(s). 11393/2017
BHAGAT RAM AND ORS ETC ETC & ORS. Petitioner(s)
VERSUS

THE STATE OF HARYANA AND ORS & ORS. Respondent(s)

Date : 28-03-2018 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE L. NAGESWARA RAO
[IN CHAMBERS]

For Petitioner(s) Ms. Divya Garg, Adv.
Mr. Ajay, Adv.
Mr. U.R. Bokadia, Adv.
Mr. Sonal Jain, AOR

For Respondent(s)
UPON hearing the counsel the Court made the following
ORDER

As prayed for, learned counsel for the petitioners is granted

four weeks’ time to do the needful.
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